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of States. Certain Members are making study about their State and then highlighting 
the need for Central attention, to their State- related issues, while speaking on the 
other issues also. A very good beginning has been made, and I hope that in the 
coming days, they will continue the same. I have also seen that the cooperation 
between the Ruling Party and the Opposition is also improving comparatively. It 
should improve further. There has to be a dialogue outside the House on more and 
more occasions, so that such situation can be avoided.

I owe an explanation as to why in the morning I became a little unhappy when 
somebody said it. I was told that, I do not want to say anything about it, but, Anand 
ji was also there, that there is broad agreement, that is why, and that too, Jallianwala 
Bagh is a historic occasion, there is no party politics in this, I had permitted the 
Minister. Had I known that there is some problem, either I would have gone for the 
regular route of discuss, debate and dispose or I would have asked them to postpone 
it. But, if more and more interactions are there, it will be more easy for smooth 
functioning of the House, and if anybody violates it, of course, the rules are there, 
and the Chair will take its own way. This is the report I wanted to place before the 
nation and the people. Now, let the National Song “Vande Mataram” to be played.

NATIONAL SONG

(The National Song, “Vande Mataram”, was then played)

MR. CHAIRMAN: Please sit down: कृपया एक तमिट के तिए बठै जाईए। ...(वयवधरान)... 

I have an announcement to make. After discussing with the leaders, in fact, we wanted 
to adjourn the House after obituary reference to Shrimati Sushma Swaraj ji, who has 
been our colleague. But, as today is the last day of the Session, we had some formalities 
to be completed. Then, I have included some Business, and we have completed that 
Business also.

As a mark of respect to the departed soul, and also today, I wanted to adjourn 
the House and then meet again, but, now we have paid our homage, and also we 
have completed our Business, so, the House stands adjourned sine die.

The House then adjourned sine die at fifty three minutes 
past eleven of the clock.

————

[Mr. Chairman]


